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HIGH COURT OF DELHI: NEW DELHI 
l 

I 
1 N07~t> /EsttfE-JV/DHC 

Date: ISI/o('d-P1¥. 

NOTICE 

ApjJlications are invited for filling up 25 posts of Senior Personal Assistant on 

deputation basis for a period of one year or till the incumbents are appointed to these posts, 

w~ichever is earlier, from amongst the officials of the Government Departments, working as 

SPAI P A and fulfilling the following eligibility conditions:­

S. 
No. 

Name of Post Pay Scale Eligibility conditions 

- ­ ~--

Graduate who is holding analogous 
post on regular basis with at least 
three years experience and having a 
speed of not less than 110 wpm in 
shorthand and 40 wpm in typing on 
computer. 

1. Senior Personal Assistant Level 8 of Pay 
Matrix as per i h 

Pay Commission 
Recommendations. 

The pay of the candidates selected will be regulated in accordance with DOP & T, 

O.M. No. 2/29/91-Estt. (Pay-II) dated 05.01.1994, as amended from time to time. 

The maximum age limit for appointment on deputation Ishall be 40 years as on the 

closing date for receipt of applications. 

The applications, from eligible officials who are desirous/willing to work on the 

post on deputation ~asis, and can be spared in the event of their selection may be 

forwarded through proper channel in the prescribed proforma to the undersigned 

within 30 days from the date of its issue along with (a) photo copies of the annual 

confidential reports for the last three years: (b) Vigilance Clearance Report clearly indicating 

that no departmental disciplinary or criminal proceedings are either pending or contemplated 

against the officials concerned: (c) Statement showing the minor/ major penalties imposed, if 

any, and (d) integrity Certificate. 

JOINT REGISTRAR (ESTT-I) 


-
'--­



----------------------

PERFORMA OF APPLICATION FOR THE POST OF SENIOR PERSONAL 
ASSISTANT ON DEPUTATION BASIS IN THE HIGH COURT OF DELHI, NEW 
DELHI. 

Name of the Applicant: 


Date of Birth: 


Present post held: 


Date of Initial Appointment and Post Held 


a) Ad-hoc 


b) Regular 


Date of appointment in the Present Po~t: 


a) Adhoc 


b) Regular 


Present Pay & Scale of Pay: 

Educational Qualification: 


Experience: 


Date of return from Ex-cadre post, if any: 


Brief service particulars: 


Whether SC/STIOBC: 

Signature of the Applicant 

Telephone ______ 

Certificate by Parent Office: 

The information furnished by the candidate has been verified from records 

and is found to be correct. 

Name: 

Designation: 

Office: 


